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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 5.09.20T6

NAME OF THE COMPANY: M/s. Aar Gee Board pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 6344' of the Companies Act 1956.

s.No. NA|ME DESIGNATTON REPRESENTATION SIGNATURf,
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